
GOVERNMENT OF INDIA 
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

 
RAJYA SABHA 

STARRED QUESTION NO. 48 
TO BE ANSWERED ON 02.12.2021 

 
Action to control pollution 

 
48*  SHRI HARNATH SINGH YADAV: 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 
(a)  whether it is a fact that India is one of the top polluted countries in the world; 
(b)  if so, Government’s response thereto; 
(c)  whether Government is aware that citizens are subjected to poor air quality and are 

inhaling very hazardous levels of polluted air in many metropolitan cities, especially 
in Delhi; and 

(d)  if so, the details thereof and the action being taken by Government to control 
pollution? 

 
 

ANSWER 
 

MINISTER FOR ENVIRONMENT, FOREST AND CLIMATE CHANGE  
(SHRI BHUPENDER YADAV) 

 
(a) to (d)  A Statement is laid on the Table of the House. 

 
*** 
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STATEMENT REFEERED TO IN REPLY TO PARAS (a) TO (d) OF THE RAJYA 
SABHA STARRED QUESTION NO. 48 FOR 02.12.2021 REGARDING “ACTION TO 
CONTROL POLLUTION” RAISED BYSHRI HARNATH SINGH YADAV, 
HON’BLE M.P. 
 
(a) and (b): There is no established mechanism for ranking the countries in terms of pollution. 
The government is aware that several private institutions and universities are ranking cities 
adopting different methodologies, different data sets and different weightages to parameters. 
The data used for ranking is extracted primarily from satellite imageries, which is not 
validated by proper ground truthing. On the basis of monitoring of air quality, 124 Non-
Attainment Cities (NACs) cities have been identified in the country based on exceedance of 
annual National Ambient Air Quality Standards with respect to any one of the notified 
parameters consecutively for five years. 
 
(c): Ambient air quality data in 96 cities showed a decreasing trend of PM10 whereas 36 
cities showed an increasing trend of PM10 concentration in 2020-2021 as compared to 2019-
2020. 18 cities were found to be within the prescribed National Ambient Air Quality 
Standard (PM10 less than 60 µg/m3) in 2019-20 which has increased to 27 in year 2020-21. 
In the year 2020, in Delhi, the number of ‘Good’, ‘Satisfactory’ and ‘Moderate’ days 
increased to 227 against 108 in 2016. 
 
(d): The Government has taken several steps to control and minimize air pollution from 
various sources in the country, which inter alia include: 
Vehicular Emission 
 Leapfrogging from BS-IV to BS-VI norms for fuel and vehicles since April, 2020. 
 Network of metro rails for public transport are enhanced and more cities are covered.  
 Development of Expressway and Highways are also reducing the fuel consumption and 

pollution. 
 Eastern Peripheral Expressway & Western Peripheral Expressway have been 

operationalised to divert non destined traffic from Delhi. 
 Ban on 10-year-old diesel vehicles and 15-year-old vehicles in Delhi NCR.  
 Environment protection charges (EPC) have been imposed on diesel vehicles with engine 

capacity of 2000cc and above in Delhi NCR.  
 Introduction of cleaner/alternate fuels like CNG, LPG, ethanol blending in petrol.  
 Faster Adoption and Manufacturing of Electric Vehicles (FAME) -2 scheme has been 

rolled out. 
 Permit requirement for electric vehicles has been exempted. 
 Promotion of public transport and improvements in roads and building of more bridges to 

ease congestion on roads. 
Industrial Emission 
 Stringent emission norms for Coal based Thermal Power Plants (TPPs). 
 Ban on use of pet coke and furnace oil in NCR with restricted use of pet coke in cement 

plants, lime kilns and calcium carbide manufacturing units. 
 Shifting of industrial units to PNG. 
 Installation of online continuous emission monitoring devices in highly polluting 

industries. 
 Shifting of brick kilns to zig-zag technology for reduction of pollution 
Air Pollution due to dust and burning of waste 
 Notifications of 6 waste management rules covering solid waste, plastic waste, e-waste, 

bio-medical waste, C&D waste and hazardous waste. 
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 Setting up infrastructure such as waste processing plants. 
 Extended Producer Responsibility (EPR) for plastic and e-waste management. 
 Ban on burning of biomass/garbage. 
Crop ResidueManagement 
 Under Central Sector Scheme on ‘Promotion of Agricultural Mechanization for in-situ 

management of Crop Residue in the States of Punjab, Haryana, Uttar Pradesh and NCT of 
Delhi’, agricultural machines and equipment for in-situ crop residue management are 
promoted with 50% subsidy to the individual farmers and 80% subsidy for establishment 
of Custom Hiring Centres.  

 Sustainable Alternative Towards Affordable Transportation (SATAT) has been launched 
as an initiative to set up Compressed Bio-Gas (CBG) production plants and make CBG 
available in the market for use in automotive fuels. 

Monitoring of Ambient Air Quality 
 Expansion of air quality monitoring network of manual as well as continuous monitoring 

stations under programmes such as National Air Monitoring Programme (NAMP). 
 Initiation of pilot projects to assess alternate ambient monitoring technologies such as 

low-cost sensors and satellite-based monitoring. 
 Implementation of Air Quality Early Warning System for Delhi, Kanpur and Lucknow. 

The system provides alerts for taking timely actions. 
 Public Complaints regarding air pollution issues in Delhi NCR are taken through ‘Sameer 

App’, ‘Emails’(Aircomplaints.cpcb@gov.in) and ‘Social Media Networks’ (Facebook 
and Twitter).  
 

Monitoring implementation of NCAP 
 Government has launched National Clean Air Programme (NCAP) as a national level 

strategy to reduce air pollution levels across the country. City Specific Clean Air Action 
Plans have been prepared and rolled out forimplementation in132 non-attainment and 
million plus cities.  

 ₹ 375.44 crores have been sanctioned to non-attainment cities under NCAP for initiating 
actions such as expansion of monitoring network, construction and demolition waste 
management facilities, non-motorised transport infrastructure, green buffers, mechanical 
street sweepers, composting units etc. 

 As per the Fifteenth Finance commission recommendations ₹4400 crores have been 
released in the Budget of FY 2020-21 to tackle the burgeoning problem of air pollution 
for 42 urban centres with a million-plus population. Further, an amount of ₹12,139 crores 
has been allocated for improvement of air quality for the award period FY 2021-26. 

 City Specific Action Plans for improvement of air quality has been prepared and 
approved for implementation.  

 Implementation of the city specific action plans are regularly monitored by Committees at 
Central and State level namely Steering Committee, Monitoring Committee and 
Implementation Committee. 

 PRANA a portal for monitoring implementation of NCAP has been launched. 
*** 
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भारत सरकार 
पया[वरण, वन और जलवाय ुपǐरवत[न मंğालय 

राÏ य सभा 
तारांͩ कत Ĥæ न स.ं *48    

02.12.2021 को उ× तर के ͧलए 
 

Ĥदषूण को Ǔनयंǒğत करने के ͧलए कार[वाई ͩकया जाना  
 
*48. Įी: हरनाथ ͧसहं यादव:   

 
Èया पया[वरण, वन और जलवायु पǐरवत[न मंğी यह बताने कȧ कृपा करɅगे ͩकः  

 
(क)  È या यह सच है ͩक भारत ͪवæ व के शीष[ Ĥदूͪ षत देशɉ मɅ से एक है;  

(ख)  यǑद हा,ं तो इस पर सरकार कȧ È या ĤǓतͩĐया है;  

(ग)  È या सरकार को इस बात कȧ जानकारȣ है ͩक कई महानगरɉ ͪवशेष Ǿप से Ǒदã लȣ मɅ नागǐरकɉ 
को खराब गुणव× ता कȧ वायु मɅ रहना पड़ रहा है और वे अ× यंत खतरनाक è तर कȧ Ĥदूͪ षत वायु 
मɅ सांस ले रहे हɇ; और  

(घ)  यǑद हा,ं तो त× संबधंी Þ यौरा È या है और Ĥदषूण को Ǔनयǒंğत करने के ͧलए सरकार ɮवारा È या 

कार[वाई कȧ जा रहȣ है?   

 
उ× तर   

पया[वरण, वन और जलवाय ुपǐरवत[न मंğी  
(Įी भूपेÛ ġ यादव) 
 

(क) से (घ)  एक ͪववरण सदन के पटल पर रख Ǒदया गया है।   
 

***** 
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‘’Ĥदषूण को Ǔनयंǒğत करने के ͧलए कार[वाई ͩकए जाने’’ के संबधं मɅ Įी हरनाथ ͧसहं यादव माननीय 
ससंद सदè य ɮवारा Ǒदनांक 02.12.2021 को उƣर के ͧलए पूछे गए राÏ य सभा तारांͩ कत Ĥæन स.ं *48  

के भाग (क) से (घ) के उƣर मɅ संदͧभ[त ͪववरण 
 

(क) और (ख): Ĥदषूण के संदभ[ मɅ देशɉ को रɇक Ĥदान करने के ͧलए कोई è थाͪपत काय[तंğ मौजूद नहȣं 

है। सरकार इस तØ य से अवगत है ͩक कई Ǔनजी सèं थान और ͪव æ वͪवɮयालय ͧभÛ न-ͧभÛ न काय[ 

Ĥणाͧलयɉ को अपनाकर, ͪवͧभÛ न आंकड़ɉ के समुÍ चयɉ और मापदंडɉ (पैरामीटर) को ͧभÛ न-ͧभÛ न Ǿप से 

मह× व देकर शहरɉ को रɇक Ĥदान कर रहे हɇ। रɇक Ĥदान करने के ͧलए उपयोग मɅ लाये गए आंकड़ े

मÉु यत: उपĒह छͪवयɉ से ĤाÜ त ͩकए जाते हɇ, िजÛ हɅ वाè तͪवक Ǿप से स× यͪपत नहȣं ͩकया जाता है। 

वायु गणुव× ता कȧ Ǔनगरानी के आधार पर, देश मɅ लगातार पांच वषɟ के ͧलए अͬधसूͬ चत ͩकए गए 

मापदंडɉ मɅ से ͩकसी एक के संदभ[ मɅ वाͪष[क राç Ěȣय पǐरवेशी वायु गुणव× ता मानदंडɉ कȧ अͬधकता होने 

के आधार पर देश मɅ 124 अवमानक वायु गुणव× ता (नॉन अटेनमɅट ͧसटȣज) वाले शहरɉ कȧ पहचान कȧ 

गई है।   

(ग)  वष[ 2019-20 कȧ तलुना मɅ वष[ 2020-2021 मɅ 96 शहरɉ मɅ पǐरवेशी वायु गणुव× ता के आंकड़ɉ 

मɅ PM10 के साġंण के संदभ[ मɅ घटता हुआ Ǿझान Ǒदखाई Ǒदया है जबͩक 36 शहरɉ मɅ PM10 साġंणɉ का 

बढ़ता हुआ Ǿझान Ǒदखाई Ǒदया है। वष[ 2019-20 मɅ 18 शहरɉ मɅ राç Ěȣय पǐरवेशी वाय ु गणुव× ता 

मानदंडɉ (60µg/m3 से कम PM10) के भीतर पाई थी िजनकȧ सÉं या वष[ 2020-21 मɅ बढ़कर 27 तक 

हो गई है। Ǒदã लȣ मɅ ‘अÍ छे’, ‘सतंोषजनक’ और ‘सामाÛ य’ Ǒदनɉ कȧ सÉं या वष[ 2016 मɅ 108 कȧ तुलना 

मɅ वष[ 2020 मɅ बढ़कर 227 तक हो गई।  

(घ)  सरकार ने देश मɅ ͪवͧभÛ न İोतɉ से वायु Ĥदषूण को Ǔनयंǒğत करने और उसे Û यूनतम करने के 

ͧलए ͪवͧभÛ न कदम उठाए हɇ िजनमɅ अÛ य बातɉ के साथ Ǔनà नͧलͨखत भी शाͧमल हɇ:  

वाहनीय उ× सज[न   
 

 अĤैल, 2020 से Ƀधन और वाहनɉ के ͧलए बीएस-IV से सीधे बीएस-VI मानक अपनाना।  
 जन पǐरवहन के ͧलए मेĚो रेल के नेटवक[  मɅ वɮृͬध कȧ गई है और अͬधक शहरɉ को शाͧमल 

ͩकया गया है।  
 एÈ सĤसैवे और राजमागȾ के ͪवकास स ेभी Ƀधन कȧ खपत और Ĥदषूण मɅ कमी आ रहȣ है।  
 Ǒदã लȣ से गैर-लͯ¢त Ěैͩफक माग[ पǐरवत[न के ͧलए पूवȸ पेǐरफेरल एÈ सĤेसवे और पिæचमी 

पेǐरफेरल एÈ सĤेसवे का सचंालन ͩकया गया है।  
 Ǒदã लȣ एनसीआर मɅ 10 वष[ परुाने सभी डीजल चाͧलत वाहनɉ और 15 वष[ परुान े वाहनɉ पर 

ĤǓतबधं लगाया गया है।  
 Ǒदã लȣ एनसीआर मɅ 2000 सीसी और उससे अͬधक कȧ इंजन ¢मता वाले डीजल चाͧलत वाहनɉ 

पर पया[वरण सुर¢ा Ĥभार (ईपीसी) लागू ͩकया गया है।   
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 सीएनजी, एलपीजी, पेĚोल मɅ इथनेॉल ͧमĮण जैसे è वÍ छतर/वैकिãपक Ƀधन कȧ शǾुआत करना।  
 इलेिÈĚक वाहनɉ का × वǐरत अगंीकरण और ͪवǓनमा[ण (फेम)-2 è कȧम कȧ शǾुआत कȧ गई है।  
 इलेिÈĚक वाहनɉ के ͧलए परͧमट आवæ यकता पर छूट दȣ गई है।  
 सड़कɉ पर भीड़-भाड़ को कम करने के ͧलए साव[जǓनक पǐरवहन को बढ़ावा देना और सड़कɉ मɅ 

सुधार करना व Ï यादा पलुɉ का Ǔनमा[ण करना।  
 

औɮयोͬगक उ× सज[न 
  
 कोयला आधाǐरत ताप ͪवɮयतु सयंंğɉ (टȣपीपी) के ͧलए कड़ ेउ× सज[न मानक जारȣ करना।  
 Ǒदã लȣ और एनसीआर के राÏ यɉ मɅ सीमɅट संयğंɉ, चनूा भɪǑटयɉ और कैिãशयम काबा[इड 

ͪवǓनमा[ण इकाइयɉ मɅ पेट कोक के ĤǓतबंͬ धत उपयोग सǑहत पेट कोक तथा फनȶस ऑयल पर 
ĤǓतबधं लगाना।  

 औɮयोͬगक इकाइयɉ ɮवारा पीएनजी अपनाना।  
 अ× यͬधक Ĥदषूण उ× पÛ न कर रहे उɮयोगɉ मɅ ऑन लाइन सतत Ǔनगरानी उपकरणɉ कȧ 

ससं ् थापना।  
 Ĥदषूण मɅ कमी करने के ͧलए Ƀटभɪटɉ ɮवारा ͧमͬĮत Ĥौɮयोͬगक अपनाना। 
 

धूलकण और कचरे को जलाने के कारण वायु Ĥदषूण   
 
 ठोस अपͧशç ट, Ü लािèटक अपͧशç ट, ई-अपͧशç ट, जैव-ͬचͩक× सा, Ǔनमा[ण और ͪवÚ वंस अपͧशç ट 

और खतरनाक अपͧशç ट को शाͧमल करते हुए 6 अपͧशç ट Ĥबधंन Ǔनयमɉ कȧ अͬधसचूना जारȣ 
कȧ गई है।  

 अपͧशç ट Ĥसèं करण सयंğं जैसी अवसंरचनाओं कȧ è थापना करना।  
 Ü लािèटक और ई-अपͧशç ट Ĥबधंन हेतु उ× पादक के ͪवè ताǐरत उ× तरदाǓय× व (ईपीआर)  
 बायोमास/कचरे के जलाने पर ĤǓतबधं लगाना।  
 

फसल अवͧशç ट Ĥबधंन  
 
 ‘’पंजाब, हǐरयाणा, उ× तर Ĥदेश और राç Ěȣय राजधानी Ǒदã लȣ ¢ेğ मɅ फसल अवͧशç ट के è व–

è थाने Ĥबधंन हेतु कृͪष मशीनीकरण को बढ़ावा देना’’ से संबंͬ धत केÛ ġȣय ¢ेğ कȧ è कȧम के 
तहत, वयैिÈतक ͩकसानɉ को 50 ĤǓतशत ǐरयायत पर और कè टम हाईǐरगं सɅटरɉ कȧ è थापना 
करने के ͧलए 80 ĤǓतशत ǐरयायत के सǑहत è व-è थाने फसल अपͧशç ट Ĥबधंन हेतु कृͪष मशीनɉ 
और उपकरणɉ को बढ़ावा Ǒदया गया है।  

 कंà Ĥेè ड बायोगैस (सीबीजी) उ× पादन संयंğ è थाͪपत करने और ऑटोमोǑटक Ƀधन मɅ उपयोग 
करने के ͧलए सीबीजी को बाजार मɅ उपलÞ ध कराने के ͧलए ‘’ͩकफायती पǐरवहन के ͧलए सतत 
ͪवकã प (एसएटȣएटȣ)’’ कȧ एक नई पहल शुǾ कȧ गई है।  
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पǐरवेशी वायु गुणव× ता कȧ Ǔनगरानी  
 
 राç Ěȣय वाय ु गणुव× ता Ǔनगरानी काय[Đम (एनएएमपी) जसेै काय[Đमɉ के तहत हè तचाͧलत 

è टेशनɉ के साथ-साथ सतत Ǔनगरानी è टेशनɉ का वायु गणुव× ता Ǔनगरानी नेटवक[  का ͪवè तार  
 कम लागत के सɅसरɉ और उपĒह आधाǐरत Ǔनगरानी जसैे वकैिãपक पǐरवेशी Ǔनगरानी 

Ĥौɮयोͬगͩकयɉ का आकलन करने के  ͧलए Ĥायोͬगक पǐरयोजना कȧ शुǾआत।  
 Ǒदã लȣ, कानपरु और लखनऊ के ͧलए वायु गुणव× ता शीē चतेावनी Ĥणालȣ का काया[Û वयन । यह 

Ĥणालȣ समय पर कार[वाई करने के ͧलए चतेावनी जारȣ करती है।  
 Ǒदã लȣ एनसीआर मɅ वाय ु Ĥदषूण के मɮुदɉ के संबधं मɅ जन ͧशकायतɅ ‘समीप एÜ प‘, ‘ईमेल’ 

(Aircpmplaints.cpcb@gov.in) और ‘सोशल मीͫडया नेटवक[ स’ (फेसबुक और ɪͪवटर) के 
माÚ यम से कȧ जाती है।  

 
एनसीएपी के काया[Û वयन कȧ Ǔनगरानी  
 

 सरकार ने देश भर मɅ वायु Ĥदषूण के è तरɉ मɅ कमी करने के ͧलए राç Ěȣय è तर कȧ रणनीǓत के 
Ǿप मɅ राç Ěȣय è वÍ छ वायु काय[Đम (एनसीएपी) शǾु ͩकया है। शहर ͪवͧशç ट è वÍ छ वायु काय[ 
योजनाएं तैयार कȧ गई हɇ और 132 अवमानक वायु गणुव× ता और 10 लाख से अͬधक आबादȣ 
वाले शहरɉ मɅ काया[Û वयन हेतु शǾु कȧ गई है।   

 एनसीएपी के तहत अवमानक वायु गुणव× ता वाले शहरɉ को Ǔनगरानी नेटवक[  का ͪवè तारण, 
Ǔनमा[ण और ͪवÚ वसं अपͧशç ट Ĥबंधन सुͪ वधाओं, गरै मोटर चाͧलत पǐरवहन अवसंरचना, हǐरत 
बफर ¢ेğɉ, सड़कɉ कȧ मशीनीकृत सफाई, कà पोिèटंग इकाइयɉ आǑद जसैी कार[वाइयɉ को शुǾ 
करने के ͧलए 375.44 करोड़ Ǿपये è वीकृत ͩकए गए हɇ।    

 15वɅ ͪव× त आयोग कȧ ͧसफाǐरशɉ के अनुसार 10 लाख से अͬधक जनसÉं या वाले 42 शहरȣ 
केÛ ġɉ के ͧलए वायु Ĥदषूण कȧ बढ़ती हुई समè या का समाधान करने के ͧलए ͪव× त वष[ 2020-
21 के बजट मɅ 4400 करोड़ Ǿपये जारȣ ͩकए गए हɇ। इसके अǓतǐरÈ त, वायु गुणव× ता मɅ सधुार 
करने के ͧलए ͪव× त वष[ 2021-26 कȧ संबंͬधत अवͬध के ͧलए वायु गुणव× ता मɅ सुधार करने 
हेतु  12,139 करोड़ Ǿपये कȧ धनराͧश आबंǑटत कȧ गई है।   

 वायु गुणव× ता मɅ सुधार करने के ͧलए शहर ͪवͧशç ट काय[ योजना तैयार कȧ गई है और 
काया[Û वयन के ͧलए अनुमोǑदत कȧ गई है।  

 शहर ͪवͧशç ट काय[ योजनाओं के काया[Û वयन कȧ केÛ ġȣय और राÏ य è तर कȧ सͧमǓतयɉ जसैे ͩक 
संचालन सͧमǓत, Ǔनगरानी सͧमǓत और काया[Û वयन सͧमǓत ɮवारा Ǔनयͧमत Ǿप से Ǔनगरानी कȧ 
जाती है।   

 एनसीएपी के काया[Û वयन कȧ Ǔनगरानी करने के ͧलए एक पोट[ल, Ĥाण कȧ शǾुआत कȧ गई है।  
 

**** 
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   : ,            

    ...(åयवधान)...           

...(åयवधान)... 
 
SHRI K.C. VENUGOPAL:  Sir, please. ...(Interruptions)... 
 

 :     , ...(åयवधान)...   You have already spoken.  

...(Interruptions)...  Please.  ...(Interruptions)... 
 

   :       -        

...(åयवधान)...               

  ,                

         ...(åयवधान)...    

           ? ...(åयवधान)... 
 

  :   ,            

 ...(åयवधान)...           ,       

  ...(åयवधान)...             

 
MR. DEPUTY CHAIRMAN:  This is Question Hour.  ...(Interruptions)...  It is very important.  
...(Interruptions)...  Please, this is Question Hour.  ...(Interruptions)...    , I will 

put it to the hon. Chairman.  ...(Interruptions)...  Please, you are a senior Member.  
...(Interruptions)...   
 

  :                

-     , ...(åयवधान)...        

...(åयवधान)...         -4  -6     

  ,          ...(åयवधान)... ,  

            ...(åयवधान)... ,     

              ,  fuel 

consumption        - -         

 ,        ...(åयवधान)...    

   ,           , ...(åयवधान)...  

stringent emission   norms ,          ...(åयवधान)...  

               ,  
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       ...(åयवधान)...       

           -   ,  zig-zag technology  

  ...(åयवधान)...  ,        

       ...(åयवधान)...         

132         ...(åयवधान)... 
 ...(åयवधान)... 

  

 

Įी उपसभापǓत:    ...(åयवधान)... 
..(åयवधान)... Please. …(Interruptions)… 

 

Įी हरनाथ ͧसहं यादव:  

  ...(åयवधान)... 
  ...(åयवधान)...  

  ...(åयवधान)... 
 

Įी भूपेÛġ यादव:  

 ...(åयवधान)...  
  

...(åयवधान)... 

  ...(åयवधान)... 
 

ले. जनरल (डा.) डी.पी. व×स (ǐरटा.):  
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Įी भूपेÛġ यादव:  

    

 
MR. DEPUTY CHAIRMAN: No point of order in Question Hour. ...(Interruptions)… No point 
of order, please. ...(Interruptions)… 

 
Įी भूपेÛġ यादव:  

 

 
SHRI ANAND SHARMA: Mr. Deputy Chairman, Sir, the intent of point of order…. 
(Interruptions)… 

 
Įी उपसभापǓत:  माननीय आनÛद शमा[ जी, Question Hour मɅ, it is not entertained.  

…(Interruptions)… The House is not in order. …(Interruptions)… Please. …(Interruptions)… 
Shri V. Vijayasai Reddy, put your question. …(Interruptions)… 
 
SHRI ANAND SHARMA: Sir, … …(Interruptions)… 
SHRI V. VIJAYASAI REDDY: Sir, Andhra Pradesh is the home for several Buddhist sites 
located in Visakhapatnam, Amravati and Nagarjunakonda. …(Interruptions)…  I would like to 
know from the Minister as to what steps are being taken for promotion, maintenance and 
development of these sites.  …(Interruptions)… 
 
SHRI JOHN BRITTAS: Sir, I have been asking for the point of order from the beginning. 
…(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Point of order in Question Hour…. …(Interruptions)… Please, 
please. …(Interruptions)… 
 
SHRI JOHN BRITTAS: Sir, one minute. …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Let me… …(Interruptions)… Please. …(Interruptions)…  Go 
back to your seats. …(Interruptions)…  Go back to your seats. …(Interruptions)… 
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Įी भूपेÛġ यादव:  

 
Įी उपसभापǓत:    

 
SHRI JOHN BRITTAS: Sir, Rule 256. …(Interruptions)… Rule 256. …(Interruptions)… 
 

MR. DEPUTY CHAIRMAN: Mr. John Brittas, Question Hour मɅ आम तौर से no point of order.  

Please.  ...(Interruptions)... No point of order. ...(Interruptions)... No, I will come to that.   

Èवेæचन ऑवर मɅ आम तौर से Üवाइंट ऑफ ऑड[र नहȣं होता है।  Please.  ...(Interruptions)... 

 
SHRI JOHN BRITTAS: Sir, it is my right. Please. ...(Interruptions)...  
 
MR. DEPUTY CHAIRMAN: Please.  ...(Interruptions)... Shri Surendra Singh Nagar, 
supplementary question. ...(Interruptions)...  

 
Įी सुरेÛġ ͧसहं नागर: 

 

Įी भूपेÛġ यादव: 

Įी उपसभापǓत:  

 
THE LEADER OF OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, I am sorry, I am 
troubling you and I don't want to take much of your time. 

 

 
MR. DEPUTY CHAIRMAN: Please. ...(Interruptions)... 
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Įी मिãलकाजु[न खरगे: 

 

MR. DEPUTY CHAIRMAN: Thank you. ...(Interruptions)... (åयवधान)... 
 
Įी मिãलकाजु[न खरगे:  

 

 
MR. DEPUTY CHAIRMAN: Thank you. ...(Interruptions)... Question No. 49. 

 
Įी मिãलकाजु[न खरगे:  

 
(At this stage, some hon. Members left the Chamber) 

 
MR. DEPUTY CHAIRMAN: Question No. 49. Shri K.R.N. Rajeshkumar. 
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